371  P.M. Bills & Res.
Com. Rep.

SHRI BUTA SINGH : One hour was
allotted.

MR. DEPUTY SPEAKER : If Half-an-
hour discussion is not there it is all right;
but Half-an-hour discussion is there; it can
not be done.

SHRI BUTA SINGH : We can fininsh
this by about 7 O’clock.

MR. DEPUTY SPEAKER : I am sorry;
that is not possible; Half an hour discussion
is there. We can take it up on Monday.

SHRI SATYASADHAN CHAKRA-
BORTY : Thank you, Sir.

MR. DEPUTY SPEAKER : Mr. Bhag-
wat Jha Azad, the only other speaker is
Mr. Rakesh. Then you will reply.

15.01 brs,

COMMITTEE ON PRIVATE MEMBERS®
BILLS AND RESOLUTIONS

76th Report

SHRI K. PRADHAN! (Nowrangpur) :
I beg to move :

““That this House do agree with
the Scventy-sixth Report of the
Committee on Private Members’
Bills and Resolutions presented to
the House on the 25th April,
1984.”

MR. DEPUTY SPEAKER : The ques-
tionis :

“‘That this House do agrce with the
Seventy-sixth Report of the
Committee on Private Mcmbers®
Bills and Resolutions presented to
the House on the 25th April,
1984.”

The motion was adopted.

APRIL 27, 1984

Right to free and 372
CompulsoryEd. (Res.)

15.02 hrs.

RESOLUTION RE :
RIGHT TO FREE AND COMPULSORY
EDUCATION AS FUNDAMENTAL
RIGHT--Contd.

MR. DEPUTY SPEAKER : The House
will now take up furiher discussion of the
following Resolution moved by Shri
Saifuddin Chowdhary on 12 April, 1984 :

‘This House expresses its grave
concern over the high precentage
of illiteracy prevailling through-
out the country even after thirty-
six years of Independence and
resolves that the right to free
and compulsory education for
all children untid they com-
plete the age of 14 years be
including as a Fundamental Right
in our Constitution.’

Shri Shailani was on his legs. He has
already taken 9 minutes. He may take a
few minutes and conclude.
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